CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

Date of Order: 23-02-98,

OAc 311 ef 1995635

Hen'ble Mr.Justice S.N.Mallick,Vice-Chairman,

Present: ygp'ple Mr.S.Dasgupta, Administrative Member,

ADESH SAMANTA

~VS=-

UNION OF INDIA & ORS,

Fer the respendents: NONE,
- Heard en: 23-02-98,

O R D E R

s,N,Mallick,VC,

For the petitiener: Mr,P.C.Das,ceuns

W
(o]
.

Mr,P.C.Das,ld.ceunsel appearing for the petitiener,

suhmits that inspite ef repeated reminders, his clien§ has

T
net centacted him and that it seems te him that his [client

'ﬁ% net interested in the matter and dees net want to preceed

fith the case.

In the circumstances, the applicgtieh.is dismissed

for ‘nen-presecution' . Ne erder as te cests.

(s.Dasgupta) - : ~ (S,N.Mallick)
Member(A) - Vice-Chairman.




